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a ..... of ..... JrOQIIUa ..... ID .... , 
·"8. sual P. KO~DAJVELU: 

Will tbe, Miaiater 01 T.EX"flLBS be pJoqed 
to state: 

<a> whether it ia a fact that eotton teltila 
bpd pro~uipi units in Bomba, arc faciol 
clolwc due to imposition of excise duty of 
41.2' palae per metre OD baDd ~oce.sed 
clotb; 

(b) if so. tbe details thereof; and 

(c) tbe action taken by Government to 
avoid tbe closure ? 

THE MJN1STER OF STAlE OF THE 
MINISTRY Of TEXTILES (SHRI RAM 
NIWAS MIRDHA): (a) to (c). A State-
ment il liven below : 

State .. eat 

(a) and (b). A number of representatiooa 
ba'le been received from hand pr(XUIio. 
establishments. AS!oci~tions etc. ltacioa 
thlt !'Iuch units are facing closure due to new 
excise levies proposed to be imposed on 
ctJtton fabrics precessed without tbe aid of 
power or stelm whether or not machines are 
used. 

(C) The matter is uDder tbe coo5idcratioD 
of Gove roment. 

SHRI P. KOLANDAIVELU : Sir, in his 
Itatement also, tbe Hon. Minister bas stated 
tbat the matter is under considerati()o. I 
would like to know bow long tbe matter is 
loins to be under consider.tion of tbe 
Government. I bave already drawn tbe 
at!ention of t'le Government to tbe DCWS item 
publisbed on 11th Marcb '87 where it has 
been mentioned tbat about 6000 cotton 
ICKtile band procesain. units in Bombay 
employing about S lakb workers are facins 
c10sure due to imposition of excise unit duty 
of Rs. 41.25 per metre 00 band processed 
cloth. 1 wOl.lld like to know from tbe Hon. 
Minister whether he bas taken aoy CODlrete 
action in this rClard. He is statioa that tbe 
matter i. undcr consideration. I would like to 
toow bow 10D1 tbe matter would be UDder 

coolideratioo and _beD the GOftI'DlDIDt • 
Ifke'y to take a final decision In tbillqlld. 

SHRJ RAM NIWAS MIRDHA: Sir, in 
tbe budlet proposals ror tbe year 1981.88 
lOme new excise levi. were Imposed anet 
lOme other cbanles effected. We bave naiv-
... Jell of repr.,ntatiool from b.oo prqca. 
1'01 un ita in tbis res,*, aQd we are in t~\\Cb 
witb tbe Miautry of FioaQCC aDd va} ICKUJ 
a decision will be taken .rtor consideratioo Qf 
tbe represeotatioDS received. 

SHRI P. KOLANDAIVELU : Sir, apia 
be aay. very loon'. ·Very lOOn' meaDI how 
1008 ? Please tell the House. 

AN HON. MEMBER: Tbirty ,ean or 
fort)' years. 

(/nle"llpllo",) 

SHRI P. KOLANDAIVELU: Please 
define • very sooo t • How lon, or bow mao)' 
days will you take? You plcase do it, then I 
wiJ) go to tbe second Supplemontary. 

(Interruption,) 

SHRI RAM NIWAS MJRDHA: Wen, 
Sir, 1 have said, this is a very complicated 
matter; a lot of budaetary proposals are there 
in this respect as well as for other levies and 
proposals in the budlet a Jot of representa-
tions have I been received. 1be finaoce 
Ministry is seriously cODsiderinl aU of tbem; 
we arc io toucb witb them and since tbe fioal 
decisioD does Dot rest with us, DO firm date 
caD be liven; we are In toucb 'With tbe 
Mini~tl')' of Finance and very loon a decilioo 
will be lakeD. 

(In terrup 1/0111 ) 

SHRI P. KOLANDAIVELU : My second 
Supplementary is tbi.. Duo to tbis, all tbe 
activities of the hand proccsain, sector bave 
come to a Irioding halt and actually the 
clearance bas been Itopped and tbe manufac-
turers bave stopped sending thefr aooda for 
proceuinl tbroulb band processina. ADd by 
thjs the workers are sufferin. a lot. Sir. It is 
sucb a very serious matter that the Govelo-
meot bu to take immediate steps. p.~ do 
DOt dod.. You are aivioa doc:Iai.n •• "WOI1 
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aid all these thin,s. Because it is a situation 
tbat is arising out of aU thc~e thin,s, I would 
request the Hon. Minibler to lake Immediate 
action. 1 would like to k.now whether the 
Government wi)) come r orward to take 
immediate actico in this reaard. 

SHRI RAM NIWAS MIRDHA : Sir, there 
is no qu~tion of Government dilly dallyio. or 
Dot trying to do things qukkly But as I said. 
Sir, a Jot of proposals in this budget have 
come, some of them impinge on the hand 
processing sector. So, we are con~iderlng all 
tbe implications of these levies and other 
changes. The Finance Ministry is examining 
tbose so many suggestions that arc made to 
tbem. There the d iscussioo is going on and 
as I said, it is not only soon, but very soon 
a decision will be taken. 

SHRIKADAMBURJANARTHANAN: 
Mr. Speaker I Sir, in the new text de policy a 
lot of concessions are given to the man·rnade 
fibres. I want to know from tbe Hon. 
Minister whether equal concessions will be 
also given to natural fibres, that is, cotton 
fibres. 

SHRI RAM NIW AS MIRDHA: Sir. 
wbatever is mentioned in the new textile 
policy is beiDa followed. the policy was 
enunciated in June ) 985 and a number of 
luyestions and prOposltll1ns mude in that 
pohey are gradually heing tdken up for 
implementation. Tt:e maIO purpo~e of the 
policy is that the vanous sectors of the textile 
industry have scope for expaOSlOll and 
improvement and moderlll&alion, whether it 
is tbe organised sector of the mills or i~ the 
bandloom sector or is the pu~erloom sector, 
whether it IS a man- made sector or cotton 
sector- all the~e things af( mc:ntlOned in the 
new textile policy and we are trying to see III 

wbat way we can proceed &0 that all sectors 
have a bomogencus dcvl!lopment. 

SHRIKADAMBURJANARTHANAN: 
Sit, I want your proteClJ("'D. I want to knuw 
catqorically whether the concessions shown 
to man .. made and natural fibre~ 9tHI be equal. 
Tbere is a lot of difference in the new te~tilc 
policy. 

SHRI RAM NIWAS MIRDHA : Sir, if 
tbe HOD. Member aives. separate Qotice (or 

it, we can discUH the whole policy, why man-
made at all ? So. the question does not refer 
to which sector ••. (l"ttrruptiolll). If you 
mentfon some concessions J caD I'taet to that. 
But this question is somethina ditfereot. 

(Tralll .fIalloll] 

SHRI RAMASHRAY PRASAD SINOH: 
Mr. Speaker, Sir, through you, I would like 
to tell tbe Hon. Minister tbat hand.processed 
cloth is manufactured 00 a large scale at 
Manakpur in Gaya di~trict of BIhar, but tbe 
imposition of excise duty by Ibe Government 
has ad\ csely affected the!le units and they 
arc on the verse of closure 1 \\aot to know 
from the Hon. Minister whether Government 
are aware cf it and. if so, "hat steps are 
proposed to be taken in this reaard. 

SHRI RAM NIW AS MIRDHA : J cao 
only say that this lear's budgetary provisions 
(or textiles as also rhe representations tbat 
have been received, are under consideration 
of tbe Government, We are in touch with 
the Ministry of Finance and after con~iderinl 
alt these things, some dcci~ioD will (tftaioly 
be taken. 

(E",Ush] 

func:liooloa or lodJan Diamond 
Institute 

*540. SHRIMATI PATEL RAMABEN 
RAMJIBHAJ MAVAN) : Will the Minister 
of COMMER( E be pleased to Mate: 

(8) the composition of the .overning 
Board of tbe Indian Diamond Institute and 
since when it is in office; 

(b) whether GOvernment's attention has 
been drawn to certain ~hortcomiDg:. in tbe 
working of the Institute; 

(c) if 50, details thereof; and 

(d) the corrective steps beina taken or 
proposed ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMERCE (SHill P. R. 
DAS MUNSI): (a) to (d). A Statement i. 
liven btlow, 




